List of cases where Case Management Hearing was held during the month of November-2022

Petitioner NameAdvocate Date ofDate of Case

VS Respondent

District Case No.

Registration Management

SANJEEV| CS COMM- 03.06.2022 01.11.2022
1467/22
ISTRICT JUDGE
(COMMERCIAL URDEEP
COURT)-01 INGH
CS COMM-PUNJAB RISHABH (11.10.2021 01.11.2022
4094/21 INATIONAL BANK|YADAV
VS. SHREE RAMAND K|
STRIPS KIRAN
CS COMM-LEVIS STRAUSSASTHA 13.02.2019 03.11.2022
2040/19 VS. ARUN GUPTA [SHARMA
AND
KRATI
TIWARI
CS COMM-THE NORTH FACEHS.K. 20.03.2019 10.11.2022
2080/19 APPARELS VS[PANDEY
ASHOK KUMAR [AND
ALOK
KUMAR
CS COMM-NARESH KUMARSWENKA [29.08.2022 15.11.2022
2064/22 VS. MUNICIPALTRIPATHI
CORPORATION OFAND
DELHI SANDEEP
RAI
CS COMM-CICI BANK VS/MOHIT [06.09.2021 17.11.2022
3199/21 ANIL KUMAR TYAGI
AND K.G,
SETH

Name

Hearing




District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate of Case

Registration Management
Hearing

CS COMM-HICICI BANK VS/MOHIT [22.10.2021 18.11.2022
41234/21 AJAY VERMA TYAGI
AND
K.KIRAN
CS COMM-KANWAR PALJRAJAT 09.09.2021 19.11.2022
3241/21 SINGH VS. NEW|GOYAL
INDIA ASSRANCE [AND
ABHIK
MISHRA
CS COMM-{VAMSOR MANISH [04.06.2022 22.11.2022
1479/22 ENTERPRISES VS/SINGHAL
R.S. AND
MAHESHWARI DEVENDE
R VERMA
CS COMM-SHUBHAM SUNIL 17.02.2021 22.11.2022
601/21 CONSTRUCTIONS [SATYART
VS. ASHOKHI  AND
KUMAR RAMESH
KUMAR
CS COMM-SHAILENDER SUBHASH [11.02.2021 22.11.2022
493/21 GUPTA VS. ANKITICHANDRA|
ARUN MISHRA AND
SARANG
CHAUDHA
RY
CS COMM-NARESH KUMARMIHIR 04.05.2018 28.11.2022
069/20 INAGPAL VS,MALHOTR|
IDOFEY VENTURESA AND
GAURAV
BARATHI




District

Case No.

Petitioner NameAdvocate Date

VS Respondent

Name

Registration Management
Hearing

ofDate of Case

CS COMM-SUMIT GUPTA VS/MANISH [08.06.2022 [30.11.2022
1544/22 AMIT COLORYADAV
PRINTS AND
NARESH
KUMAR
2 [Sh. RajneeshlCENTRAL
umar Gupta,
istrict Judge,
ommercial
ourt-02
CS CITY ASSOCIATESVINAY
COMM)/13/|Vs DELHI JAIMOHAN
2022 IBOARD SHARMA |03-01-2022 09-11-2022
3 h. ILLA RAWAT,JCENTRAL |[CS(COMM) [M/S D S DIGITALMS. ANJU|o8.11.2021 10.11.2022
istrict Judge, 4555/2021  [PVT. LTD. V/S R.K{BAGAI
Commercial MODERN SCHOOL
Court-03
CS(COMM) [SATYA NARAYANMS. 03.09.2020  [11.11.2022
1272/2020 [SHARMAV/S SHRISTHI
[UNION BANK OFVERMA
INDIA
CS(COMM) [HARSH CLEAN[SH. KAPILj10.12.2021 11.11.2022
5217/2021 |DHAN PVT. LTDJ/KHER
V/S OMKAR
AGENCY AND ORS.
CS(COMM) [ICICI BANK LTD.|SH. 25.09.2021 23.11.2022
3614/2021 [V/S ANIRUDHMANISH
CHAUHAN YADAV




District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate of Case

Registration Management
Hearing

CS(COMM) [PUMA SE V/SSH. 07.02.2020 24.11.2022
379/2020 [PASSION SPORT [SHASHI P,
OJHA
CS(COMM) |[RAJEEV  MITTALSH. VINAY[17.01.2020 25.11.2022
129/2020 V/S NORTH DELHIKUMAR
MUNICIPAL SINGH
CORPORATION &
ANR.
CS(COMM) |[UMESH JAIN V/SSH. 19.07.2022 28.11.2022
1811/2022  [MUNICIPAL S.K.SINGH|
CORPORATION OH
DELHI
CS(COMM) [ADITYA SH. 05.01.2021 28.11.2022
419/2021 AGGARWAL  V/SRACHIT
MANGLAM SAHNEY
[EMBROIDERS
PVT. LTD
gls Nisha Saxena,/CENTRAL
istrict Judge,
Commercial
Court-o04
ICICI BANK LTD|
VS. M/S
GOODWILL
RON AND
CS (COMM)%TEEL TRADE ATISH
140/2022 VT LTD UMAR [05.02.2022 [15.11.2022




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
WE Hearing

/S JINDAL|
CS (COMM)[ENTERPRISES [A.K.
989/2022 [VS. MCD TRIVEDI [02.04.2022 |22.11.2022

SATYEN
CS (COMM)|VINAY GOEL VS,DER KR
2183/2022 [MCD AND ANR [SINGH [16.09.2022 |22.11.2022

CICI BANK LTD
CS (COMM)[VS. RATNAKARSATISH
960/2021 [PADHI KUMAR [06.10.2021 [22.11.2022

ITESH
INGHAL VS,
UKESH

CS (COMM)AGGARWAL  &SANJAY
949/2022 |ANR GARG 25.03.2022 |28.11.2022




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
WE Hearing

SATYEN

CS (COMM)ANITA GARG VSDER KR
2366/2022 [MCD & ANR SINGH [19.10.2022 [29.11.2022

SHOBHIT SATYEN

CS (COMM)BANSAL VS/DER KR
2367/2022 CD & ANR SINGH [19.10.2022 [20.11.2022

SHOBHIT SATYEN

CS (COMM)BANSAL VS/DER KR
2368/2022 CD & ANR SINGH [19.10.2022 [29.11.2022

CICI BANK LTD
CS (COMM)\VS. INDRESI—I1§HETNA
24/2022 UMAR SINGH HALLA [08.02.2022 |28.11.2022




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
WE Hearing

H. UMED SINGH]

REWAL
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-05

6 |SH. PARAMJITICENTRAL |[NIL
SINGH, DISTRICT]
JUDGE(COMMER
CIAL)-06,
CENTRAL

A

ISTRICT JUDGE,
COMMERCIAL
COURT-07

> [MS. KAVERICENTRAL |NIL
WEJA,

8 |Sh. Dinesh Bhatt [West INTL
(D.J (Commercial
Court)-01

9 S. HEMANIWest CS  Comm|Hanumant SpoolgHimanshu [27-02-2021  |21-11-2022
ALHOTRA, 159/2021 Co. Vs Valour Wires (Jain
ISTRICT JUDGE

(COMMERCIAL

ICOURT)-02




SH.

District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

Registration Management
Hearing

ofDate of Case

JAIN, DISTRIC
JUDGE
(COMMERCIAL
COURT)-01 MS. SUTANDRA V5
CcS M/S ONE
COMM.)/28 MANAGEMENT — AMIT 20.02.2020  [21.11.2022
/20 AND KUMAR
ENTERTAINMENT
PVT LTD ETC.
M/S A R
CS CONSTRUCTION
COMM.)/26 Vs M/S TDIEAI% ANDlg.oz.zozo 28.11.2022
6/20 INFRASTRUCTUR
E LTD
11 [SH. GURVINDERINEW
EAL SINGH,DELHI
ISTRICT JUDGE,
COMMERCIAL
COURT-02
INIL

2

SH. SANJIV JAIN|
LD.
JUDGE (COMM.)
03

NEW

DISTRICTDELHI

INIL




District

13 |SH. PREM KUMARSOUTH
HARTWAL,
ISTRICT JUDGH

(COMMERCIAL
COURT)-01

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate of Case

Registration Management
Hearing

cS SEHRAWAT  GAS
AGENCY Vs. MSSh. B.K|
2(120MM)410/ TIVOLI GARDEN[Singh 22.06.2022  [15.12.2022
RESORT
CS JASWANTI Ms
COMM)395/|[PANWAR VS'Vai.shali 04.12.2022 20.12.2022
20 UMAR KHAN
SACH SERVICES sh
CS PVT. LTD. VS‘Gur reet '0 06.2022 27.01.202
COMM)z2/22|ALUPLAST INDIASinI;l 4-06- 7:01.2023
PVT. LTD 8
ALGORT TECHNO
CS SOLUTIONS PVT] S
COMM)553/[LTD Vs. SKYSDh' le}11121.09.2022 20.12.2022
bo CONSTRUCTION |98
COMPANY
B E C CONDUITS
Cs PVT LTD Vs Ms.
SERVOTECH Bhumika [04.01.2022 20.12.2022
COMM)6/22lp1 ECTRICALS  [Kapoor
PVT. LTD.




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
Name Hearing

CS KUSHAL KUMAR,|
COMM)333/|Vs. MUKESH] 03.11.2020 15.12.2022
20 KUMAR GOYAL




IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02

District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate of Case

Registration Management
Hearing

[ZUK IMPEX V§ IK.G
CSDJ369/21 [MAYANK DEVBA'NéAL 25.08.2021 01.11.2022
CHAND
M/S. SUKH SAGAR|
CS(COMM.)4 SILK AND SAREESI%/IIZEIIJ{SOHTRzz 12.2020 04.11.2022
31/2020 VS M/S. PARASA e 4-11.
FAB
M/S. SUKH SAGAR|
AAYUSH
CS(COMM.)4|SILK AND SAREES
32/2020 VS M/S. PARASIXIALHOTR22'12‘2020 04.11.2022
I[DRESS MATERIAL




District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate of Case

Registration Management
Hearing

M/S. TOMAR|
CS(COMM.)1 [ELECTRICALS VSDR. RSLo oo |0
59/2022 M/S. WITSSASAN e e
INTERIOR P. LTD.
PUNJAB
CS(COMM.)2|NATIONAL BANK[COVIND
64/2021 VS SMT. NEELAMIBALLABH 28.10.2021 10.11.2022
iy PANDEY
CS(COMM.)S gEII{/\]?]AEEP SIN%I;UDAIBIR 00.10.2020 10.11.2022
94/2020  Kivia'xonnr | PINGH - [P910 o




District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate of Case

Registration Management
Hearing

SOUTH DELHIPRADUMA
CS(COMM.)3 [MUNICIPAL N KUMAR01 10.2021 101,202
36/2021 CORPORATION VSAGGARW ["7 o
VARUN CHHABRA (AL
ONEPLACE WEB|
SOLUTION  PVT,
gs;gooivl[M')l LTD. VS SHAHNAZIZ?/IISI’{IEVAH 08.04.2021 18.11.2022
AYURVEDICS AND
ANR.
HABIBS
COSMETIC  PVT,
CS(COMM)3[LTD. VS HOBIBIRAN | o 112025
82/2021 UNISEX HAIR & o o

BEAUTY STUDIO|
AND ANR.

SINGH




District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

EMU LINES PVT,

ofDate of Case

Registration Management
Hearing

CS(COMM.)3|[LTD. VS WELL{UDAY 0.00.2021 L 110005
02/2021 TRANS LOGISTICSKUMAR 9-09. i
(INDIA) PVT. LTD.
CS(COMM.)2 S.K.
41/2020 MANJU SINGHAL FBANSAL 11.09.2022 25.11.2022
15 NIL
SH. SANJEEV

AGGARWAL

South



mailto:KUMAR@DEEPAK

District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
WE Hearing

6| |  PNL
SH. MUKESH|,
IKUMAR GUPTA ou
17 [SH. RAJEEVISOUTH- _ |NIL
ANSAL, [EAST
ISTRICT JUDGHE
(COMMERCIAL)-
01
18 [MS. VINEETAISOUTH-
GOYAL, DISTRICTIEAST
JUDGE
(COMMERCIAL
COURT)-02 /S MANEX
INDUSTRIAL MOHD.
SS;SSMM/ 9MACHINE INDIAAKRUMAR[07-09-2022  |6-11-2022
4 PVT LTD VSJREHMAN
MAMTA CRAFT




District

Case No.

CS/COMM/9
15/22

Petitioner NameAdvocate Date

VS Respondent
Name

VIPLOVE
MALHOTRA VS,
ADITI MEHRA

SH.
PRAKHAR
SHARMA

ofDate of Case

Registration Management
Hearing

16-09-2022

26-11-2022

CS/COMM/9
18/22

MR. MANISH]
ARORA VS. M/S
BALAJI MOTOR
THROUGH  IT
PARTNERS

SH.
ADEEM
HAN

12-09-2022

25-11-2022

CS/COMM/
031/22

SOHAN LAL NE
SH RAM

M/S ABHA
GRAPHICS

CHAND JAIN VSJSH.

SHIVEND

SHARMA PROP OHER

ISHWAS

09-09-2022

22-11-2022




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
WE Hearing

SH
MR.  PARVEEN
CS/COMM/7 INrrTaL vs. NBCO v aSH bg 072022 fi7-11-2022
H4/22 INDIA LIMITED [0 AR
TRIVEDI
. NTL.
SH. AJAY KUMARSOUTH-
AIN EAST
o N

S. ANU GROVER[SOUTH-
ALIGA [EAST




District

Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
WE Hearing

IKUMAR SINGH

eAST

21 INIL
MS PREET
AGGARWAL I‘ OUEH'
GUPTA

22 INIL
g[s NIRJASOUTH-

HATIA [EAST

23 NIL

SH. RAJES




District

Case No.

Petitioner NameAdvocate Date
VS Respondent

Name

ofDate of Case
Registration Management
Hearing

CS COMM|YELLOW BIRD|ISAURABH [13-01-2022 05-11-2022
INO. 04/2022 [PUBLICATIONS  [SAXENA
PVT. LTD. VSJVS.
JINESHWAR AKSHAY
INTERNATIONAL [LODHA
SCHOOL
CS COMM|CANARA BANK VSJAKSHAY [20-11-2021 09-11-2022
INO. 211/2021|A.K. MISHRA @JUNENA
AWADESH KUMAR|VS.
MISHRA SHAKTI
CHATURV
EDI
CS COMM|BIZ ADAK DUBEY]20-02-2020 |02-11-2022
INO. OPTIMISER PVT|VS.
107/2020 LTD. VS. ALLIEDISHAMBH
MEDIA NETWORK[U KUMAR
PVT.LTD.




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
WE Hearing

CS COMMIM/S SKY SCRAPERRANVIR [07-09-2021  [11-11-2022
INO. BUILD TECH. VS/SINGH VS,
149/2021 SHARNYA INFRAAJAY
PVT. LTD. KUMAR
CHOPRA
CS COMMM/S AVNGSAVITA  [15-01-2020 14-11-2022

NO. 16/2020 [INFRASTRUCTUR [MALHOTR
ES PVT. LTD. VSJA VS. ANII
THE MISHRA
COMMISSIONER,
EDMC AND ORS.

CS COMMM/S JAI DURGAPARDEEP [29-10-2020  [14-11-2022

INO. TRADERS PVTJKUMAR
200/2020 [LTD. VS. RENUJVS.
GUPTA VARUN

GARG




District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate of Case

Registration Management
Hearing

CS COMM;
INO.
180/2020
DP
MEERA VERMA%?USHIK
VS. VIBESSH’YAM 18-09-2020 [18-11-2022
HEALTHCARE AGGARW
AL
CS COMM
INO.
160/2022
PK RAI VS,
EKgITéU;?FiW VS'HIMANSH 25-05-2022  [23-11-2022
U VERMA
CS COMM
INO.
162/2022
IDIVYANSH
PRATHAM e oL
[INFRACON PVT‘SANDEEP 28-05-2022  [|26-11-2022
LTD.VS. DWARIKACH AUDHA
INFOCOM PVT.RY
LTD.




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
WE Hearing

CS COMM
INO.
382/2019

SYNDICATE BANKMOHIT

VS. SHADABIGUPTA VS |i17-10-2019 26-11-2022
AHMED JK SHINA
CS COMM
INO.
334/2019
SYNDICATE BAN KMOHIT
GUPTA VS,
VS. SHYAM| 03-09-2019  [26-11-2022
SUNDER DEEPAK
ARORA
25 ISH. CHANDRAJEAST INIL
SHEKHAR,
IDISTRICT JUDGE,
COMMERCIAL

COURT-02




District Case No. Petitioner NameAdvocate Date ofDate of Case
VS Respondent Registration Management
Name Hearing

26 [MS. BARKHA|North-East [CS(COMM)- [RA KUMA AJIV  |04.06.2022 [02.11.2022
GUPTA, DISTRICT] 51/2022 SARSWAT VSBAKSHI
JUDGE, SMT FALAK]
(COMMERCIAL NAAZ AND
COURT) OTEHRS

CS(COMM)- [MD FARIYAD ALIMANOJ ([02.09.2021 10.11.2022
50/2021 AND M/S BENARAIKUMAR
BEARING AND|
[PISTONS LTD

CS(COMM)- |[NIKE INNOVATEPRAMOD [20.09.2021 21.11.2022
55/2021 VS INDER ANDKUMAR
ORS. SINGH

CS(COMM)- [BANK OF BARODAJUMESH [25.04.2022 29.11.2022
30/2022 VS DEEPAK GARG [JOSHI




o~ EH BRIJESH]
UMAR GARG

District

Shahdara

Case No.

CS(COMM)13|

Petitioner NameAdvocate Date

VS Respondent

Name

SONU JAIN V,

Registration Management
Hearing

03/03/2021

ofDate of Case

02.11.2022

6/21 SHASHANK JAI
AND ANR.
SH
DUSHYAN
SISODIA
CS(COMM) [SHANTI MUKUN % 16/04/2021  [07.11.2022
227/21 HOSPITAL VS M/ RTIK
TRIO MUKHIJA
TREETECHNOLOG
TES P LTD.
CS(COMM) [TUSHAR SH 01/10/2021  [10.11.2022
368/21 KOCHHAR VSVARUN
SAINI DIWAN
ELECTRICAL
STORE
ANIL KUMARISH
GOYAL VS SUDHIRIRAJESH
AGGARWAL KUMAR
SHARMA
CS(COMM)
188/20 0/01/2020 [14.11.20022
NGB SH.
IDIAGNOSTICS PVI|[SANJEEV
LTD VS SANDORKUMAR
LIFE SCIENCE PVI[TIWARI
LTD.
CS(COMM)
00/21 23/08/2021 [15.11.2022
DOLLY SHARMA[SH
VS PRAVEENRAJESH
GARG KAJLA
CS(COMM)
49/22 24/05/2022 [15.11.2022
ARMOUR
SECURITY INDIA
PVT LTD VS VIJAY|
CS(COMM)5 [NIRMAN CO. PVT|SH KUNAL
16/21 LTD KALRA 17/12/21 [15.11.2022




District

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate of Case

Registration Management
Hearing

[UNION BANK OF
CS(COMM) ([INDIA VS AJAYSH PRIYA
75/21 AHUJA RANJAN [24/12/2021 [16.11.2022
VIDHU TEXTILESSH ARUN|
CS(COMM) [VS LAKUMAR
360/21 COLLECTION TYAGI 20/09/2021  [21.11.2022
28 S. SUKHVINDER| INIL
UR
29 |[SH. SURENDER S, INIL
RATHI
30 [MS. SAVITA RAO INIL
31 [SH. GURDEEP|North-West [NIL
SINGH, DISTRICT]
JUDGE
(COMMERCIAL)
32 |SH. VIRENDERNorth INIL

(BHATT, DISTRICT]
JUDGE
(COMMERCIAL
COURT)




SH.

PANKA.
GUPTA, DISTRICT]
JUDGE

(COMMERCIAL)

District

SOUTH
WEST

34

SH. BHUPESH|
UMAR,

ISTRICT JDUGE,
COMMERCIAL
COURT-02

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

Registration Management
Hearing

ofDate of Case

PVT LTD AND ORS

THE NAINITAL
SS /2SZE)IMM'BANK VS GOVINDI?/ILOO}II{AN 20.11.2021 01.11.2022
97 PANDEY
HOUSING UMESH
CS COMM.,/DEVELOPMENT |[KUMAR, 10.11.201 )2.11.9092
185/2019  [FIANANCE VYDEEPAK [19-11-2019 3-11.
DINESH GUPTA |[SHARMA
REKHA
CS COMM.CANARA BANK VSRUSTAGI, 18.12.9091 - 11.2022
362/2021 AJAY THANKUR |ANAND e 5-11.
SHARMA
UMESH
CS COMM.BANK OF BARODAJOSHI,
b06/2019 VS GYANWATI  [VIJAY  [04-12:2019  [19.11.2022
KAUSHIK
STATE BANK OFR!I
220/22(2)11\4M'INDIA VS AJIRKUMIXR 21.10.2021 19.11.2022
VIHARI VERMA
M/S JAI DURGA|
CS COMMJPHARMA VS M/SA.D. 06.10.2021 b 1.11.2022
233/2021 SANJEEVANI DUBEY e o
[ENTERPRISES
TIRUPATI
BUILDINGS AND|SHRUTI,
fsl/miOMM‘OFFICES VS SMEGHA [04.09.2019 30.11.2022
4 9 [TECH  HOTELSSANEJA
AND RESORT
SHRI DURGA|
COLOUR SALESSh
CORPORATION ‘
VISHVA
302/2022 Vs NATH 04-06-2022  [09.11.2022
WITS KUMAR
CONSTRUCTIONS




District

35

SH.
SYAL,
JUDGE,
COMMERCIAL
COURT-03

DISTRICT]

RAKESH]|

Case No.

Petitioner NameAdvocate Date

VS Respondent
Name

ofDate of Case

Registration Management
Hearing

[HOUSING
DEVELOPMENT Sh
FINANCE PRADEEP
284/2022 CORPORATION 02-06-2022  [23.11.2022
KUMAR
LTD
JHA
Vs
IMRS. MITA SINGH
CANARA BANK Ms.
259/2022 Vs CHITRA [24-05-2022 [28.11.2022
M/s C.K ZIPPER  [SOBTI
M/S VORTEX]
[FACILITIES
MANAGEMENT
281/2022 PVT. LTD ph. AShiSh02—06-2022 30.11.2022
Vs Upadhayay o
M/S VARINDERA|
CONSTRUCTION
LTD
INATIONAL BANK
XISTENDRA ph.
416/2022 UPADHYAY E,ARIKSHI 01-09-2022  [30.11.2022
PROPRIETOR OH
M/S JEE,IMAHIPAL
[ELECTRICALS
M/S GREEN|
Ssz/gigglM‘)PLANET VS. MRSE%\I&ER 02.04.2022 22.11.2022
4 DEEPIKA VERMA




	Form-5

